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The 15" June 2026
No. 7/ME-401-70/2009-2184—In exercise of the power conferred by the proviso

to Article 309 of the Constitution of India, the Governor of Bihar is pleased to make the
following rules to amend "The Bihar Commercial Taxes Department Regional Clerical
Service recruitment/promotion and service conditions Rules, 2011" :-

1. Short title, extent and commencement .—

(1) These rules may be called “The Bihar Commercial Taxes
Department Regional Clerical Service recruitment/promotion and
service conditions (amendment) Rules, 2026".

(2) It shall extend to the whole of The State of Bihar.

(3) It Shall Come into force from the date of publication in the official
gazette .

2. Amendment in Sub-rule (5) of Rule 9 of the said Rules, 2011.—
—Sub-rule (5) of Rule 9 of the said Rules, 2011 Shall be Substituted by the
following :-

“ For this cadre, the subjects of the written examination shall be as
per the standards prescribed by the Bihar Staff Selection Commission
for Intermediate-based examinations.”

By order of the Governor of Bihar,
SANJAY KUMAR SINGH,
Commissioner-cum-Secretary.
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